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MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION
New Delhi, the 15th June 1962

G.S.R. 818.—In exercise of the powers conferred by section 8 of the United
Nations (Privileges and Immunities) Act, 1947 (46 of 1947), the Central Government
hereby declares that the provisions of Article IV (sections 11, 12, 13, 14, 156 and 16)
of the Schedule to the said Act shall apply mutatis mutandis to the Commissioner
for Indus Waters, Government of Pakistan, and to his Advisers and Assistants.

[No. F. 6(30)P-I1I/61.]
8. K. BANERJI, Jt. Secy.
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[H. TH.6(30)d1-111/61.]
TH. &.gefoll, TgFd Fia



